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Reports and Accounts (1998-99) of the North-Eastern Regional,
Agricultural Marketing Corporation Ltd., Guwahati, Assam and
Modern Food Industries (India) Limited, New Delhi and ralated papers
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L Reports  and Accounts (1998-99) of the Container
Corporation of India Ltd.,, New Delhi and related
papers

IL . Report of the Comptrolier and Auditor General of
India for the period ending 31st March 1998

IL Memorandum of understanding the Government of
India Ministry of Railways and Container Corporation
of India Ltd.

KUMARI MAMATA BANERIJEE: Sir, on behalf of Shri Bangaru
laxman, I lay on the Table-

1. A copy each (in English and Hindi) of the following papers, under
sub-section (1) of section 619 of the Companies Act, 1956:—

(i) (a) Eleventh Annual Report and Accounts of the Container
Corporation of India Limited, New Delhi, for the year
1998-99, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor
General of India thereon.
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